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IN THE NATIONAL COMPANY Law TRIBUNAL: NEW DELH]

VACATION BENCH
—===A221U0N BENCH
Item No.103
IB-893/ND/2020
IN THE MATTER OF:
M/s. Arora Engineers -.PETITIONER
Vs,
M/s. Anandrao Infrastructure Pvt. Ltd, ...RESPONDENT
Section
U/s 9 of IBC, 2016 Order delivered on 24.06.2022
(Virtual Hearing)
Coram

For the Petitioner/ Operational Creditor :Ms. Upasana Talwar, Advocate,
For the IRP :Mr. Vinod Chaurasia, Advocate,

copies of publjc announcements submitted for the perusal of NCLT by the IRP.
The same is taken on record and IA is allowed,

IA/2928/2022

settlement between parties.
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Deputy Registrar '
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CGO Compiex, New Delhi- 110077
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